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ORDER
There shall he Special Bench m T\(‘LT \lew Delln nn 4 , .zuw lie 5 4.2019 and (licrcaficr

every lhumiey and l'riday. IO amend (he matters listed below Dr. neepn Mniesh. Member
(.ludicml) The Special Beneh shall comprise of:

5n [R neh nI‘K‘LT new be
She. R Vamdhnrzl n. Member (Judicial)

shri R Vamdhanuan, Memher (Judicial) shall firsi take up Ihe matters of Diwiun Bench
and ihcn aneml Ihe makers of Special Ranch.

The fonsuiulion of Hench is as per section 41913) of ihe Companies Am. 2011

This Ya 6n modification afordcr of even number dined 1.1.2019

Tim Specml bench shall sir m NCL'I Ne“ Delhi on e\ery Thursday and Friday, Iiil furflier
orders

lhis issues mihihe eppmwl oi Hun'hlc m dam. NULL

is ‘W)
Registrar, NCLT

Telephnne: 24363451
COP)10IV

l P s. to iien’ble Pvesldem Miinnni Company Law lribunal, New Delhi
2. Hon‘ble Members, haiionalCompany Law Trihnnni
: Ollie \ufharlonal Compan) Lavl Tnhnnnl. Principal Bench. Ne“ Delhi’Koikam/Mumbai/

c nnai Ahmodabad/Allahabad/BsngalumChandigarh/Guwahau/Ilyderdhad. Jaipur Curiacin.
e. PS |n Juini Seereiary, (sh. Gyaneshwav Knmar Singh) Minis") afCorpDrale Aliens. Nen

nelln
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